NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
FARIDKOT HOUSE, COPERNICUS MARG
NEW DELHI-110001
20 Mo . 26 |22

MEMO OF PARTIES

Sub: News Item titled “Pillars of Ravi-Tawi Canal Bridge and
Railway Bridge exposed after mining in Basantar river of Samba”
appearing in Daily Excelsior dated 02.06.2024

VS

1. Central Pollution Control Board, Through its Member

Secretary
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

Phone No: 011-43102030

E-mail: msch.cpcbh@nic.in

2. Jammu and Kashmir Pollution Control Board, Through its
Member Secretary
Parivesh Bhavan, Forest Complex,
Transport Nagar, Jammu - 180 006
Phone No: 0191-2476925

E-mail:membersecretaryjkspcb@gmail.com

3. Ministry of Environment, Forest and Climate Change,
Through its Regional Office
Integrated Regional Office, Jammu
[WDP Complex, Gladin, Narwal, Near J&K Pollution Control
Board, Jammu — 180006
Phone No: +91-9868809513

E-mail: iro.jammu-mefcc@gov.in

4. Deputy Commissioner, Kathua
Room no. 1,1st Floor, DC Office Complex, Kathua
Phone No: 01922-234007

E-mail: dckth-jk@nic.in

5. District Magistrate, Samba
Phone: 01923-241143

E-mail: sambanic.in

6. Deputy Commissioner, Ganderbal
Duderhama Ganderbal Bridge, Srinagar, Jammu and Kashmir
191201
Phone No: 0194-2416142

E-mail: dc-ganderbal@gov.in




